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STEP BY STEP PROCESS 
FOR  

PAYMENT OF SECURITY DEPOSIT AND SUBMISSION OF 
CHAMBER PREFERENCE BY ELIGIBLE CHIEF ALLOTTEE 

 
 

1. visit url https://advch.allahabadhighcourt.in/ . 

2. On Home page- Click on View Public Notice Board. 

 

 
 

3.Notice will Appear, Click on Apply now button. 

 
 

4. Log-in page will appear. 

5. Login Process: 

• On the login screen two categories provided. 

• At login page choose appropriate category as ‘Designated Senior Advocate’ or 
‘Advocate’. ‘Designated Senior advocates’ can login through their Registered Mobile 
No., while ‘Advocates’ can login through their AOR No. 

• Click on Generate OTP, OTP shall be sent to the registered mobile no. 
• Enter the OTP received on your registered mobile number 
• Enter the captcha displayed on the screen 
• Click on Sign In to proceed 
• Only eligible chief allottee are allowed to log in 

https://advch.allahabadhighcourt.in/
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6. Advocate Dashboard: 

After successful login, you will be redirected to the Advocate Dashboard. Click on left 
side “Security Deposit & Chamber Preference” Button. 
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Security Deposit & Chamber preference submission is a 3-step process. 

i. Step-1- Provide consent for acceptance of terms & conditions of High Court 
Advocates’ Chambers and Parking Rules,2026. 

 
ii. Step-2- Choose 5 Chamber preferences by selecting Floor No., Category & 

Chamber no. 

 
iii. Step-3- Applicant is required to pay Applicable Security Deposit Money. Click on 

Pay Now to proceed for payment through Payment Gateway. 
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7. Payment of Security Deposit: 

The following 3 modes of payments are available for payment of security deposit 
amount through the designated Account of Advocates: 

1. Debit card of Designated Account maintained at SBI Allahabad High Court 
Branch, Prayagraj. 

2. Internet Banking of Designated Account maintained at SBI Allahabad High Court 
Branch, Prayagraj. 

3. Branch Payment (through challan) at SBI Allahabad High Court Branch, 
Prayagraj. 
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8. Advocates can choose desired mode of payment & complete the payment. Once the 
payment is successful, confirmation email & SMS alerts on receipt of Security Deposit & 
Chamber preferences will be received at registered email id & mobile no. 

➢ Email confirmation after submission of Chamber Preferences: 
 

 
 
  

➢ SMS Confirmation:  

.  
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NOTE: SECURITY DEPOSIT PAYMENT RULES 

• Applicant is required to make payment only from their Designated SBI Account 
which he/she has mentioned in Chamber Application Stage. 

• Please use SBI Internet Banking or Debit card of SBI which is connected to your 
designated SBI Account. 

• In case applicant face any error or transaction failure in making the payment, 
please check there may be undernoted reasons: - 

i. Applicant is not making payment through their designated SBI Account. 
ii. Applicant is not using SBI Internet Banking issued on designated SBI 

account. 
iii. Applicant is either not using SBI Debit Card or might be using the Debit 

card connected with account other than designated SBI account. 
iv. Please check the Online payment limit of your Debit card. Limit should be 

set to allow transaction of Rs. 75000/- or Rs.1,25,000/- or above as the 
case may be. 

• Please reattempt the payment only after rectifying the reasons of failure. 
 

9. After successful payment of security deposit and submission of chamber preference, 
Applicant can check their preference under their dashboard-> Security deposit and 
Chamber preference button on left side 

 
 

 

------------------------------------------------------------------------------------------------------------- 


